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NATIONAL COMPANY LAW TRIBUNAL
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C.P No.427/KB/2017,

Present: Hon’ble Member (J) Shri Vijai Pratap Singh
Hon’ble Member (1) Shri Jinan K.R
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ORDER
Ld. Counsel for the Petitioner is present.

Petitioner was directed to serve a copy of the petition to the ROC within
15 days as per order dated 1° September 2017. Till date the petition has
not been served to the ROC. Petitioner is directed to serve a copy of the
petition to the ROC and file affidavit of service within 10 days from today.

ROC Report may be called for by 30.10.2017.

Listed on 9" November, 2017 for further hearing.
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